181 Papers laid on
- the Table

Act, 1973 (Hindi and English versions).
{Placed in Library. See No. LT 6069/
731

REVIEWS AND ANNUAL REPORTS OF
Heavy ELectricALs (INDIA) L1D,,
BHOPAL AND BHARAT HEAVY ELECTRI-
caLs Ltp, New Dermi, For 1972-73

THE MINISTER OF HEAVY IN-
DUSTRY AND STEEL AND MINES
(SHRI T. A. PAI): 1 beg to lay on the
Table a copy each of the following
papers (Hindi and English versions)
under sub-section (1) of seclion 619A
of the Companies Act, 1956.

(1) (i) Review by the Government
on the working of the Heavy
Electricals  (India) Limited,
Bhopal, for the year 1972-73.

(ii) Annual Report of the Heavy
Electricals (India) Limited, Bho-
pal, for the year 1972-73 along
with the Audited Accounts and
the comments of the Comptrol-
ler and Auditor General there-
on.

[Placed in Library. See No. LT-
6070/73.]

(2) (1) Review by the Government
on the working of the Bharat
Heavy Electricals Limited, New
Deihi, for the year 1972-73.

(ii)) Annual Report of the
Bharat Heavy Electricals Limit-
ed, New Delhi, for the year
1972-73 along with the Audited
Accounts and the comments of
the Comptroller and Auditor
General thereon.

[Placed in Library. See No. LT-
6071/73.]

ANNUAL REPORT OF INDIAN STATISTICAL
INSTITUTE, CALCUTTA FOR 1970-71

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA): I beg to
lay on the Table.

(1) A copy of the Annual Report
(Volume 1) of the Indian Statis-
tical Institute, Calcutta, for the
year 1970-71.

(2) A statement (Hindi and English
versions) explaining the reasons
for not laying simultaneously the
Hindi version of the above Re-
port.

[Placed in Library. See No.
LT 6072/73.]

AGRAHAYANA 29, 1895 (SAKA)
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DeLHI COOPERATIVE SOCIETIES RULES,.
1973

THE MINISTER OF STATE IN
THE MINISTRY OF . AGRICUL-
TURE (SHRI ANNASAHEB P.
SHINDE): 1 beg to lay on the Tabie
a copy of the Delhi Co-operative
Societies Rules, 1973 (Hindi and Eng-
lish versions) published in Notification
No. F. 7(15)/65-73/Coop/3614 in
Delhi Gazette dated the 16th March,
1973 under sub-section (3) of section
97 cf the Delhi Cooperative Societics
Act, 1972. [Placed in Library. See No.
LT. 6073/73.]

CoMMERCIAL  COOPERATION  AGREE-
MENT BETWEEN INDIA AND CouNCIL
oF EuroPEAN COMMUNITIES

THE MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI K.
RAGHU RAMAIAH): On behalf of
SHRI A. C. GEORG, I beg to lay
on the Table a copy of the text (Hindi
and English versions) of the Commer-
cial Cooperation Agreemen: between
the Government of India and the
Council of the European Communities.
[71;laced in Library. See No. LT. 6074/

]

CORRIGENDA TO - NOTIFICATION No.

G.S.R. 280(E), DATED 16-5-73 UNDER

INDIAN IRON AND STEEL Co. (TAKING

OVER OF MANAGEMENT) AcT, 1972

AND REVIEW & ANNUAL REPORT OF

BHARAT ALuMINIUM Co. LtD., NEwW
DEeLwr For 1972-73

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUBODH HANSDA): I beg to
lay on the Table :

(1) A copy of Notification No. Ind.
11-7(58)/72-11 published in Ga-
zette of India dated the _28th
August, 1973 containing corri-
genda to Notification No. G.S.R.
280(E) dated the 16th May,
1973, under sub-section (3) of
section 16 of the Indian Iron
and Steel Company (Taking over
of Management) Act, 1972.
[Placed in Library. See No LT-
6075/73.]

(2) A copy each of the following
papers (Hindi and English ver-
sions) under sub-section (1) of
section 619A of the Companies
Act, 1956 :—



